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MADAM SPEAKER: Nothing will go on record except what Shri Kirti Azad says.
(Interruptions) G€;
12.15 hrs

At this stage, Shri Sushil Kumar Singh, Shri Shailendra Kumar and some other hon. Members came and stood on the floor
near the Table.

...(Interruptions)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) G€;
MADAM SPEAKER: Shri Kirti Azad will speak now.
...(Interruptions)
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MADAM SPEAKER: The House stands adjourned to meet again at 1.00 p.m.
12.16 hrs

The Lok Sabha then adjourned till Thirteen of the Clock.

13.00 hrs.
The Lok Sabha reassembled at Thirteen of the Clock

(Shri P.C. Chacko in the Chair)

MR. CHAIRMAN: Now, we take up Item No.40. Shri Salman Khursheed.

...(Interruptions)
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At this stage Shri Shailendra Kumar and some other hon. Members came and stood on the floor near the Table.
3€ ) (cuaeren)
MR. CHAIRMAN: You have brought it to the notice of the House and the reply will come. Please take your seat now.

...(Interruptions)
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MR. CHAIRMAN: Please go back to your seats.

...(Interruptions)
MR. CHAIRMAN: Please listen to the Chair.

...(Interruptions)
MR. CHAIRMAN: Shri Mulayam Singh Ji, please take your seat.

...(Interruptions)

MR. CHAIRMAN: Please do not speak like this. It is a very important matter. You have brought it to the notice of the House.
That is what you have done. It has come to the attention of the House. Now, I am calling the hon. Minister to reply to the
discussion under Rule 193.

...(Interruptions)
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MR. CHAIRMAN: Please go to your seats.

...(Interruptions)

MR. CHAIRMAN: Let the hon. Minister reply.

...(Interruptions)
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